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StoMI Khwifth of Fowl Carpwit iwi of 
Xadia

1994. SHRI A. S. KASTURE; WiU 
tbe Minister of AGRICULTURE be pleased 
to state:

(a) the staff strength, category-wise* in 
Food Corporation of India as on the 1st 
January, 1972 and the number of employee# 
belonging to Scheduled Caste/ tribe* ;

(bj whether reservation quota for Sche­
duled Caste and Scheduled Tribes has been 
maintained;

(c) if not, thr reasons therefor ; and

(d) what specific steps Government pro­
pose to take to make up the shortfall ?

THE MINISTER OF ST VFE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE; : (a) Category- 
wise *taff strength in the food C>orporatkm of 
India as on the 1st January, W2, and the 
number of employees belonging to Scheduled 
Caste/Tribes is as under :

Category Total Scheduled Scheduled
number Caste Tribes

I 490 b 1

II 1371 53 —
III 18849 1656 127
IV 11361 145<> 148

(b) The staff strength of the Food Corpo­
ration is mainly comprised of (I) Direct rec­
ruits (ii) Transferees from the Department 
of Food and (iii) Deputatiotiist* from Central 
and State Governments.

In so far as Direct recruits are concerned, 
the reservation quota for Scheduled Caste 
and Scheduled Tribes h being maintained 
by the Corporation.

The Transferees from the Department 
of Food of the Central Government are 
required to be absorbed by the Corporation 
under section 12A of tbe Food Corparattaos 
Ad, 1964 and as such the question of pro* 
viding any reservation quota by the food 
Corporation of India for the transferees does 
not arise.

Tbe Deputadonists from tbe (Central and 
State Governments are on foreign sendee 
terms. No question of reservation Is involved 
im their case.

(«) and (d). Do net arise.
Adakmtioa of ForlMawr sappllad by 

FerttUaer OarporaOoo of India

1995. SHRI M, KATHAMUTHtl: Witt 
the Mimsur of AGRICULTURE be pleased 
to state:

(a) whether it has come to the notice of 
Government that out of 2790 bags of ferti­
liser received by rail at Kolar from the 
Fertiliser Corporation of India Mangalore, 
119 bags contained 90 per cent sand and 10 
per cent fertiliser ;

(b) whether any investigation has been 
made in this connection ; and

(c) if so, the findings thereof and Uie 
action taken thereon ?

THE MINISTER OF STVI f. IN THE 
MINISTRY OF AGRICULTURE {MIR! 
ANNASAHEB t\ SHINDE) : (a) to fcj 
Yes* Sir. The Food Corporation of Indu 
(and not the Fertiliser Corporation of India) 
has reported that there was a cucuplamt 
about the adulteration in 11*) bap of the 
fertiliser received from the (.rfxrporatton at 
Koiar. After a preliminary enquiry, the IW l 
Cxvrporanon of India consider that tbe adul­
teration, if anv, could not have taken plate 
before despatch of thr bags by the Food 
Corporation of India, parti* ularly because 
there was no complaint about the qo«itiiy 
in respect of several thousands of other bags 
simultaneously despatched from Mangalore 
However, the matter is twring further investi­
gated m eomultatkm with the State Govern­
ment

Advfoe allegedly give* to Slate Govrro- 
tMBti to sdw  esis fcavlag Baagfa Desk 

Naatwr PSatoa

1996. SHRI R\MKANWAR : Win the 
Minister of SHIPPING AND TRANhPOR I 
be pleased to state :

(a) whether the Union Government have 
advised the State Governments to seize all 
cars with Bangladesh number plates 5

(b) if so, tiie reasons therefor ; and

(c) how many cars have been seized 
consequently by the State Governments and 
what action, if any, has been taken subse­
quently ?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY
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AFFAIRS AND IN TBE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
OM MEHTA) i (a) No, Si*.

(b) and (jc). Do not arise.

Working Group far preparatfea of DnifU 
Fifth Fiva Year Pl«»

1997. SHRI G. Y, KRISHNAN i
SHRI C. KL JAFFKR SHARIEF ;

WIU the Minister of AGRICULTURE 
be pleated to state t

(a) whether the Planning CommijHon 
bad constituted a Working Group on Co­
operation for preparation of tbe Draft Fifth 
Five Yrar Plan ; and

0 >) if so, to term* of reference and 
functioning of iU members ?

1 HC MINISTER OF STATE IN THE 
MINISTRY OF \GRIOULTURE (SHRI 
\\N*VS\!IRn P. SHINDE): (a) The Dc- 
}»artn»mi of U>-opcr4tic»n, at the instance of 
the Hanning Ccmunituott, have ormttituted a 
\Vt> Unit (rruup on Owfxrati^n for formula* 
tx>n of the 5>th Plan,

(h) rhf termt of reference and fuoe- 
ti>*ni»g of thr Working Group are given in 
thr Statement cnrlated [Plactd m Library St* 
Nu l l  3370/72}.

Setting up of N*ii*a*X IM  far Nm Mn  
Moaritariag in l U H I m

vm , SHRI NAWAL K1SHORK 
&1IARMA:

MIRIM ATI SAVITRI SHY AM j
Wili the Minuter of HEALTH AND

* \MILY PL \NN1NG be pleased to state *
\a) whether *umc more National Unit* 

C«r Nutrition monitoring are being vet up in 
Kaja«ihajk j and

(b) if an, tike locations thereof }
ITO MINISTER OF STATE IN TUB 

MINIblRY or HEALTH AND FAMILY 
punning and in -m® ministry 
(’l WORKS AND HOUSING (PRO*. 
» f CHATTOPADHYAYA) i (•} «nrf 
M. A Rropwd to aat up mk non 
Krttmnl Monitoring Clwtra fa M- 
',n" *■•*» h under oMHidontiao of the 
’•"hM GnaacS of kfadkal lUwarch. 
’**' if put too (poMfon, auy
« w»U») one ochia Out StaM «f Punjab, 

Oriw, Am u, Hwyu* md
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